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IN THE . CEANTRAL ADMINISTRAT IVE TRIBUNAL
pRINCIPAL BE NCH
NE W DELHI

D.A. 2254/98 ?f;
Neu Delhi this the 9th day of Decembsr, 1998

Hon 'ble Smt.Lakshmi swaminathan, Mme mber (3J)
Hon'ble Shri N.Sahu, fMember () , o

Bhudev Sharma /

alise Bhudev Prasad Sharma

5/0 shri Ganga Prasad Sharma _

R/0 B-27, New Ashok Nagar, ‘

New Oelhi. : - ... Applicant

(By Advocate Shri U.Srivastava )

-

Us.

1eGovt.of WCT of Delhi through.

the Chief Secretary, 5,
shamnath Marg, New Delhi.

2.Director General :
De lhi Home Guards and Civ il Defence
cT1 Complex, Raja Garden, New Delhi.

2.The Commandant, _
delhi Home Guards and Civil Defence,
CT1 Complex, Raja Garden,

) Ne w Delhlo ) )
oo Respondents

pROER (ORAL)

(Hon'ble Smt.Lakshmi swaminathan, Memper (3}

Apter hearing shri U.Srivastava,learned counsal for the
applicént for some time, he see ks permission to withdraw the
CA. Accordiﬁgb@ OA is dismissed as withdrawn. In the

circumstances, Registry may return copies of the 0A keening

one copy for record purposas)aﬂggﬂﬁfui %b/*gba %kﬂ4w%L&““”€
' f.‘ . ) .

(N.Sahufx/' ' (Smt.LakshmiAsuaminathaﬂﬁ’/’—’
Member (A) _ Mombar {J)




